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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOTITHERN ZONE. CHENNAI

Original Application 300t2024(sz)

In the matter on its orvn motion -SUO MOTU based on the
nervs item published in the Hindu Newspaper dated
27.09.2024 entitled "Munnar Panchayat - Owned dumping
yard continues 1o be haunt for wiid animals"

Applicant

Vs.

Principal Chief Conservator ofForests (PCCF), Kerala,
Thiruvananthapuram and Ors. Respondent(s)

REPORT ON OA 3OOI2O24(SZ') FILED BY THE ENVIRONMENTAL ENGINEER,

KERALA STATE POLLUTION CONTROL BOARD, DISTRICT OFFICE IDUKKI

ON BEHALF OF THE MEMBER SECRETARY KERALA STATE POLLUTION

CONTROL BOARD BEFORE THE HONORABLE NATIONAL GREEN TRIBUNAL

I. Reshma Rajendran, aged 44 years, D/o Rajendran R., working as the Environmental

Engineer, Kerala State Pollution Control Board (hereinafter referred to as Board), District

Office, Idukki, do hereby solemnly aIlirm and state as fbllows:

2. It is respectfully submitted that this report is filed in continuation to the report filed on

13.12.2024 concerning the waste dumping yard operated by the Mururar Grama

Panchayat located at Kallar Nullathanni in the Idukki District of Kerala.

3. It is humbly submitted that certain instructions were issued to the Munnar Grama

Panchayat and as compliance report was yet to be received from the Grama Panchayat.

the matter was informed to the District Collector, Idukki requesting to intervene in the

matter to resolve the waste management issues at the Kallar Nullathanni facility. Copy of

tlre letter dated 15.02.2025 is produced herewith and marked as Annexure RS(a)

4. It is humbly submitted that due to absence of reply from the Grama Panchayat, inspection

f the dumping site was conducted by the Board officials on 04.06.2025 along with the

cials of the Mwrnar Grama Panchayat. During the inspection, many defects were
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issued to the Panchayath for rectiffing the defects and to report. Copy of the letter dated

05.06.2025 is produced herewith and marked as Annexure R5(b)

5. It is respectfully submitted that during the inspection conducted on the basis of Orders of
Hon'ble NGT in OA I 00/202 I , I 6 4/2023 ,31212024 to verifr the effectiveness of waste

management activities and adherence to Solid Waste Management Rules 2016 by the

Technical Staffs of the Board, it was noticed that Material Collection Facility (MCF) at

Nullathanni was found functioning without consent of the Board, large amount of
segregated waste was found stored inside the MCF, significant amount of solid waste

dumping was found outside the MCF. Accordingly, instruction was again issued to the

Panchayat. Copy of the letter dated 08.07.2025 is produced herewith and marked as

Annexure R5(c)

6. It is humbly submitted that panchayat has not submitted compliance report regarding the

various instructions issued to them. As repeated noncompliance of Solid Waste

Management Rules, 2016 was noticed and in the absence of response from the Panchayat,

show cause notice was issued to the Panchayath on 12.08.2025. Copy of the show cause

notice dated 12.08.2025 issued to the Panchayath is produced herewith and marked as

Arnexure R5(d)

7. It is further submitted that the District Collector and the Joint Director, Local Self

Govemment Department (LSGD) Idukki have been apprised regarding the matter. The

matter has been made available to also. Copy of the letter dated 12.08.2025 to the District

Collector is produced herewith and marked as Annexure R5(e)

All that stated above are true to the best ofmy knowledge, information and belief.

Dated this the 13 day ofAugust 2025

The Envlro Engineer

Kerala State Pollution Control Board

District Offrce Idukki

On behalf of the 56 Respondent

oTU ,y
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F

o

8. It is respectfully submitted that the Board will follow up on the show cause notice given

to the Munnar Panchayat for effrcient operation of the Kallar Nullathanni solid waste

management plant and take necessary actions as per relevant Rules.

IDUKKI
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VERIFICATION

I. Reshma Rajendran. aged 44 years, D/o Rajendran R.. now working as the

Environmental Engineer in the Disrrict Office of the Kerala State Pollution Control Board at

Idukki. duly authorized to frle this reply on behalf of the Kerala State Pollution Control

Board do hereby verify on this, the 13"day of August 2025. that all what is stated above is

true and correct to the best of my knowledge, information and belief and is borne out from

the records maintained in our office.

Smt. Rajendran

Environmental Engineer

District OfEce- Idukki

Kerala State I'ollution ('onlrol Board

IDUKKI
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BEFORE THE HON'BLE NATTONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

oRIGTNAL APPLICATION NO. 300 OF 2024(SZ)

In the matter on its own motion -SUO MOTU based on the news

item published in the Hindu Newspaper dated 27.09.2024

entitled "Munnar Panchayat - Owned dumping yard continues

to be haunt for wild animals"

Applicant

Versus

AFFIDAVIT

l, Reshma Rajendran, aged 44 years, D/o Rajendran R, do hereby solemnly affirm and state

as follows:

I am working now as Environmental Engineer in the District office of the Kerala State

Pollution Control Board at Idukki. 'l am competent to and duly authorized to represent the 5s

respondent in the above case. Copy ofthe Authorisalion dated 12.12.2024 is attashed. I know

the facts and circumstances of the cases. The factual submission made here under in

paragraphs 1 to 8 of the reply are true and correct to the best of my knowledge, information

and belieL The legal submissions made there in are made on advice received from Counsel.

t is just and necessary that this Hon'ble Tribunal may be pleased to

q
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In these

Principal Chief Conservator of Forests (PCCF), Kerala,

Thiruvananthapuram and Ors,
Respondent(s)
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accept the accompanying report on file it is so humbly prayed in thb interests ofjustice in

this case.

K

I{ESHMA RAJENDRAN, DEPONENT

Solemnly aftlrmed and signed before me by the literate deponent

Personally known to me on this the 13"day ofAugust 2025 at my office in Idukki.

STANDING COIJNSEL FOR THE 5'h RESPONDENT

Adv. Rema Smrithi

Standing Council

NGT South Zone
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To

SLrb :-

Rcl:-

'lhr' Disirict Coll.ctrr
ldrrkki

NGT Or\ ,10(y202,1 -SllO N'lOi U bas.'d on tht nc\\'s itcnr prrblishcd in ihc

llinrlLr Nnvspaper dlltd 27.09.10:-l cntitltd '' irl unnrlr Pa nc ha)'.tl Orvrrcd

ilrrrnpin:r ylrd continucs lo be hlrunl lirr uild aninrirls -llcporr Regerding Casc

Pr-ndirs Ilelbrc the Nrtional Crccn TrihLrnll, Chcnnai

r)
2)

'lhrt ol'llcc lcltcr no. DC I DKi 7lll1015-r\ il rlrted 10.02.102-i.
'I lris olllcc lcllcr ntr. PC B/l I)K./C Oi\,11'}l.i4i ()9 (lll.d 1 2.07.1011

Sccralor),- \ltrnnrtr C riinltl,l nt lr:t1u t.

'lhis ofllce lcttcr no. PC Il/iI)KrC C)\ ll)ll-li 0l) dirl.d 0S.l {).l0l.l
Sccr.'lirrv. \1Lrnnrtr fi rallrt;,u och::r r,1.

'I his ot'lice le tler no. I'Clli ll)Ki Co\ll'/]-llii!) rlatcrJ 12. I I .l0l.l
S!-crL'llr)', 11unnIr C fttrtapunchuI aI"

)J

srrl l(l ll'ie

scnl lo lhe

scDt to thc:i)

iUadlrn.

:l'his hls rclcrcnc!' lo lhc lcltcrs cilc,.l airr.,r'.-. 
-l his rcport is subnrittrtl in cunncc!ion * ith

rhc casc pcrrding bcl'rrre thc llon'hle Nltit>nlil (irccn Trihrrn:tl (NG'l'). Chtnnai- r!-rrardin!: thc

int;,ri'pcr \\ilstc lllu,I)safi)anl prlcticcs lrl thc I Irrr)rrlrl)rlruhaval-0\\'nctl rlLrnpirt.-t r':rri] l0cstctl at

Krl lrr,r*ul lrthlrntri. ltl Lrkki District. Kerale.

'l-hc allrr:ctl solid rvastc mulaluncrlt tlciiity is locrlt',.1 in Klllar N:rllatlilnni oi lclukki

Disrricr.-l'hc liicility includes Rl-sourcc }l.tcor cry fnc;lity (ItRF), irlrrerial Collcctiorr Facilit;-

1\lCF) altl tlrc Nlrrrnur (ireen Crrmpost Unit. rvhich hrrntllcs lhc cornpostinrl of bir.rrlcl:ritclablc

u,lisrc. Thr sol;J \\'irste gcneratcd $ithirt tltc jrrris.licrion ol irlunnar Plrchrt\itt, \lrieh inclLrdcs

blrh biodcgrrtllble and non-biLrtlcgm,,lhblc \riislL-, is r,-'ptincd to bc collL-ct.d h)'lhc l'trlcl)irlat

lund prlccssctl ar rirt said lacilirr-. Accr'rrilin! lo iir.' Pirnchrvrrt's rccor(ls. thc iucilitf is in 50 certts

rri'lt,nrl lrlJ rccri,,cs arr avcrage trl -1-li0 lormcs ()l l.ioicgrl.l:rhlc rvastc ard 1.5 lt,rtttts trf nr-,n-

biotlcsraclablt rvastc dlrily, \!'Sclltble NNSTL'heiriq dircclcd to thc co)npost unil. *'hil.- drv rvlsle

trlnsli.ncd to tlrc trlCF lirr lurther;.rrrcc:,sinl. ttt,n-rcclclablc *rts1c attJ lccycl.rblc p
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being segregared. bailed. and stored separalely, before being handed over to Re-City. a green aid

group in cerntract rvith the Panchayat for waslc disposal. 'lhc biodcgradahle rvaste is thcn

reportcd lo be converted into lertilizer in thc green composl unit, using a specialized inoculum

developed to suit Munnar's unique clirnate condiliorrs'

After the implementarion of the Solid waste Management Rulcs. 2016, the Munnar

CranraPanchayat was instructed to ensurc proper trealment and disposal of solid waste' Regular

interventions by the Board lotl to the Panchayat adclressing legacy u'aste through bio-nrining' A

tender rvas floated and an agreement rvas executed by the Panchayat rvith the Socio-Econontic

Unit Foundarion on 20.10.2020. Bio-mining was lbund altnost conlplL'tcd during thc insp,.-ction

conductcd by the Board Officials on 15.03'2023'

During a visit conducted by Board Oilicials along rvith the S!'cretary oflhe Environment

Deparrmenr and Panchayat officials on 09.07.2024 in the waste treatnrent plant, it was obsen'ed

that bio degraclable wasle collected from various arcas of the Panchayat uas dumped in heaps

within thc tacility premises. Consequenlly, the Panchayat rvas inshrcted vide ref (2) to dispose

of rhc rvastc scientifically as per the Sotid waste Managenlenl Rules, 2016 and to submil a

detailed repon.'fhe Secretary ofthe Panchayat reponed the follorving:

a. windrow composting rvas hindcred duc to advcrse rveather, lack of inoculuni, and

limited markct for stored rvaste. operations are expccted [o rcsulne once conditions

improve.

Steps are being taken to hand over food waste to pig famls'

lvleasures are bcing taken to scientifically dispose of dumpcd \Yaste and resuntc bio-

rnining.

The land leased from KDHP is under consideration for acquisition by the District

Collector as per the I lon'ble IIigh Coun's ordcrs.

c. 'l'hc Panchayat plans to includc solar fencing. conslruct a biogas plant, install a

double-chamber incine-rator tbr sanitary u'astc. allocate lirnds lirr CC-fV cantcras.

and appoint a health inspcctor to ovcrsc'c \\'asle nlanagcnlenl operations'

1'. Tlre Resource Recovery Facility (RRF) rvill be rcvarnpcd in the 2024-2025 plan.

The Board directed the Panchayat vidc lL'tter datcd 08.10.2024 to report the compliancc

status ofthe pro;rose6 actions vide ref(3) llorvever, the l)anchayat is yet to strhrrit the reporl- ln

Ihc absence ola repl,v liorr] the Parrchayat. an inspectiotr rvas conductcd on 05.11.2024. lt rvas

observcd that mixed *aste ,yvas depositetl irr thc bio-mine-d area. old vchiclcs rvcrc lc'ft

unattijndcd, ancl both triodegradable and non-biodcgradablc *'astes rvere durnpcd irt pits.

segregaled plasric rvastes in balcs werc kcpt and lhat n() sleps were UkL'n t() dispose lhem.

Rcpons in yernacu.l:rr newspapcrs highlightcd thc tiequent prescncc of elephants in thc t'acility

due to inadequate waste managernent. The Panchayat was directed to report action taken

b
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vide rcf (4) and a copy of fie letler uas made available to the Joint Director of the Panchayat.

Ilotcls. resorts. hospitals, and other establishnlents under the Board's consent purv'icrv are

inspected periodically to ensure compliancc rvilh waste managellient conditions. hrslructiotts

issued 1o non-complying units and the pame are shared rvith the Panchayal lirr liuthcr action.

Addirionally. rhc llonourable High Court of Kerala has initiated Suo Motu Writ Petition No.

32562 ol 2021 (S) regarding hunran-wildlile conflict, rvith an intcrim order passcd on 25th

Scptcnrber 2024. 
-fhe 

case is currently being he'ard.

It is respcctlllly rcquested that your kind attention may be bcstorved on lhe nratler

rrcntioned above particulirrly the timel;r intervention and resolution on 1l)e waste management

issues at the Kallar lacility. 'fhis is lor your kind infornration and necessaty acticu-

Yours laithlully

ENVIRON]\,I E,NTAL ENGINEEI{
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1$l*r,,-t "<t-l-ru- k c ( b)

l'hone : 01861 2l 151)l

\lrbsitc: ks,rr h. kc r-r lr.gov.i,
ti-nr:ril: kspchirl uk kill lii)llfl,.gnr:r il.corn/Ls lret,irtrr ti I i(irv:r trrrr.crirr

KE'i.\t_,\ s t'.\'t E tol_t.u ()N ('()N-IRot. tio,\trt)
c6..9 ruofiucrm opjlml&ogrD m'la)t(lo6rn c6r)J)dod
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*-1#i LiFE
',.\',,/ / L,ra5rvro ror\.'1 l/ .-nv lortmea

PCB/IDK/CON'IP/34/09

l-- ro rrr

-l lrc l.rrl ironrnt-ntlI En!irr,rr'r

'I-o

' rc Sccrcltrrv
NILrnnlrr ( inrmlr Panch ayal

SLrb: O,,\ l(r(ri-l{).1,1 Solid l,lstc l\llll3!,Jnlcnt in Nlrrrrrrrrr -llcq

. Th is olllce lettcr ol even no rlrlt-rl l?.01 .2tt2,l

. -fhrrt t'llicc lcttcr dlreri l-1.07.101.1

. -l-h 
is o lllcc lcl l cr o l- tvcl lo d.rrrd 08- l 0.l0l.l

. Iicplrrl in vcrnacular Ncrvsplpcr rirtei! ll.I l.l0:.1
, 'l his olllcc lcttcr ol'cv!.n no Ll:rrcd 22.1 1.202.1

Sir,

-l his lras rcltrcncc lo lhc lcllcrs citcd rbovc. DLrring thc inspcction contluclcd bv thc

Ilolrd Oflicilrls along rvith thc Sccrctarv of Environrnenl Dr-plnmc-nl Secrettry and l,anchlyar

ol'llcials orr 09.07.20?4 at thc \vastc trralr)).rlt planl, it rvas noticed th.rt tht: garbaqe collectctl

liorl dill'ercnt itreas of thc panchayat was seelr tlumped in heaps in the premiscs ol rhe rvaste

rllitnilQcrllctrl lrreility at Kallar- r\ccortlinllv, inslrtrctiorr rvas issucd vidc rcl-cited I Io dispose of
tllc \vastc scictrlilic:rlly as per Solid Waste nrlnalcrr:cnt llrrles, 2016 arrd rcport the nlrllcr ulong

rvitlt tiru tlr:trils ol' solicl rvastr nr:rrii!a[]cnl provitlcrl in thc trnirs litnctionirru rvitlrirr its

jLrrisdiction, ctrrlcnt stllus ot'Krllrr Solid Waste Managenrent tacility, dcrails ol'solirl rvaste

Illallliltcn)arll itt NlLttltlitr rnlttkel, crtrrtrtl slrtus t)l'rvirrtltorv col]tposling plunl and inlilrrnation

rboLrt illegrl rvasle disposal in rhc vicinity ol'rhc saitl planr.

Viclc rcl ciletl 2 you hal(l rcp()r'lcJ lhat stcps u,ere L.,einq titkerr lo hnndovcr orher lrxrtl

\vl)stc lo tllc lril lilrnr, ptovitlc solltt li'ncins. corrslrrrcl bior:lrs planl l'or disptisirrl ol'liroc.l rvaslc

lllirllllaclllrrll. ;r)'litll I (lotil)lrj-ellttrl,tr incincr;rt()r l()r (lisl(,:lll ()l'siutilirrv rvasle. Yt,rr llrcl

()j.(l6.l0l_i

I 6G'

Itel I

l
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by KDt ll, and lcquisirion ol'this lancl was unrlcr thc cottsidemtitrr oI the Distiict Collector ts

pcr rhc ()rders ()l'thc I lon'hle I ligh Courr anrJ thrt CCI'V c:rrncros tirr rnottitorittg thc t'rtnctionir:g

trl rhc Kallur Dumping Ylrcl liont rhe Parrch:r1at ot'llcc rlould be installcrl oncc tlte lrcquisitit,n

is ctrlrlplr:te. Yott lvcrc tlircclct! ltr report thc cufrcllt st:]lus trf the above n}clltiol]cd to this otlicc.

Thc sitc !\rs a::rin inspccte.d by the lloard oliicials on 05.11.201'1 and instrtictiott rras issued ttt

rccril) lhe tlcli'cts noticccl tluring the inspectir'rn riclc rcl'citcrl 5 and rtport' lhe rtpll is ytt t'r hc

rcccivcil

\Ycrc still noticed

r) l\lirc.l rrastc consistinq trl' hiodcgratlahle lnd n()r) -h itrdc3rlrdalrlc \\astc 1\lls

tirrrnJ lrcriped rr itltin tlte )rrJ lrclniscs.
i:ri",.rit.rirr.,r vchiclcs irhich *ere pr*i.usly directcd to be re'movctl \Yt's still

pr*scnl irt the si1e.
:['hc in.un]pl"te ti,]k conslructc(l as p:rd of I S'l'[] was liruntl ttr hc stlSnated with

c)
rvrtrr. plastic hotrles and othcr $aste'

d) ii;;.'"i'sacks conlsining unscgresltcd r)lastic. boltlcs' plastic covers' milk

pouchcs rrerc lbund in the shctl adjucettt tt) thc )'ard

e) Sacls of plastic botrles \\'r-'rc litund u ithin the shed'

ii i-iii ,t.,1 lirr transponing bio dr'grarltblc \vaste lo 
- 
lhc ilrst lltxrr (Vernti

et,rnposting nrca) \\'as not opcrnting itt thc tintc ol' itrslxctiotr'

g) Sacks ol'l'ernti composl rvas lirtlnd stitckctl'

ii i"..i,r,. li.nr rhc rrin,l,..,rr., \\irs scen ll(lwing rcross thc lloor i*ro . srnlll elrain

IrrJ rettlittrr rr ithirr it.

i.) Adetlulte i-c'achrtc trgatmttt systdn) \\as not lbund prrrvidcd'
j; ;i.,;;,,r"" ol.previously Surrr.d rrrsrc suclr .o alurniniunr lirils and.sh rrrre l'ountl

in the prcnlises-

Pleasenotelh.ltthcsolidlvasteManagcmcntRules,20l6nrantlatc.sccrlaindutieslbr

[.,t)call}orliesrcgardingsulirlrrasrem0naSclrlclrtalldlhi}tthesoliJrvastc:halltredisposcdtll.

scicntitir.rlll as pcr the said ltulcs. l)lcl$e rcpo tllt 'leti(tl] txktn 1{) r!'ctil.\ thc ithovc'nrerltittlcd

tJ,--ii'ers. currenl stuttls ol'aclioll uketr as pcr )()ur rcply l'ide ref cited I' dctails of the agencl'

!'t)l[tl\lcdii.anrrcr:ar.lingrtrlrt.biorlcgnrdablcrrastenuttltqtnltl,}tr!ith()tltanydclirr..

Yours laitht'ully.

,o l:'NYIliC) lvllrN f .\1. l:\(;l NF.ER

RESHilARAJENDRAN
ENVIRONMENTAL ENGINEER

IDUKKI

I"hc sitt rrr. inspccrcd by the Boaril olllciels on 0'1.0(r-lt)15 antl the lirllorrirlS dellets

t-ru(Kt

Fo
*



lilill .ql.n

l-llrril:1,\pcbi(luLL'lll-<t)l)!rrDxil.l:oflr,/L\1,!l)irluLtri/\:,t),,,,.i,, 
r

lill l{A I-.\ S'l'r\'l' ll l'Ol. l. U'll ON CON'l-ft ( ) I- BO;\ It D
c6op ffuom)ocm oe]lm"le(o6m rD'lo(@)6rD esDtcdn-l)"

I)ISTIIICT OFFlCE. IDUKKI
e1e;c orq"n'lmt", ps)6o1

t.ss,\ltt \ Blill.l)l (;. \.\\,\t\(x)trtr.,N. Ilt(I)lrflrTl|-\. )l Ntit (,s:58r
.€)clBccona enJloEirl'loo", 6DcDd6)JS" so(,".&loE, oocsl.trle, ps;ao1- 68s sll4

-1I1-r
- i L-t

I-iFE
.,REryg

I'CBTDK/CEN/OA- I 00/06/2025/ TAr

I ront,
-l-lrc I l\ il\'nntcntll I:rrr:ilrer

'o.nai le.\ on: l6la'rlzors

tb-01-a5Iir,
I lte Scclcl;rrr
\ lrrn ner O larnlr ])lncllrr lt

SLrir: Solitl \\ lrrlu trllrnlrre rrr!lI re!

I{cl:1. Otie r oi'llrrn'hle,r-(i.l in O.\ l(i(),'102 l. t64,/lt)ll. -. 2il0l4

l. (i.( )1 Iir 1\1,. l(,71,1()l | ,l.S(ll) tlrrcJ ()6 r)(r lt)l I

Silr'NIatlarrr.

r\(tcttliot.l is invitctl ()n thc subicct r attrr. During the irrspccrion conductrd bv tlrc 'l-echrricrrl

stul'l-s ol'thc Ilolrrrl. l0 vcril,v tlrc ellcclivcncss ()l'\\.aste rnllnagcl)rcnt activitics antl acilrerencc to Solitl
wrste Nlanlgenrent Ilrrles, 2016 and Ilionredical wasle N/lanaeernenl Rulcs,20l6 and its:rrncrrtlnrc.nls

iD thc NICF/llRI. lbllorving clcll'cts wcrc notc(I.

i. VICIF rvas lbLrnd iincrioning \.!irhour conscnr ot'thc KSpCI]

2 Nunrber ol'f lKS members is not enough in comparison to rhc numbcr ol'rvirrJs

-1. l.arr:c illllotllll r)l'segrcsatcd \vaslc rvas lirrrntl stolcd insidc thc NICF. Bio-iVledical Wasres likc

syringe rvithout needles wcrc lbund storcd in separilte sacks.

J. Sir:rlilicantly lltrge lrrttouttt ol'solid rvestc durnping rras lounti otrtsitle rhc Nl(-l:. inclLr.!jrrrc

biotlcgratlablc rvltstc atrcl lbtrtl u'lstc, l'hcre lr,vo clcphanls wcrc seen consunring thc lcrtrcl rvastc

dtrring the ittspection. Flazardous rvastc including broken CFL's anrl tube 1ighrs 1,as secn

durrpcd along rvith orhcr glass rvaslc.

5 Copt1' ol Ialid agrccntcnLll4oU lith thc disposal tac ilitv/'trcartntent, qsilltiry 9l' ri:rslc

tt-atlslcrrctl l() cclllcrll lltclrrrics lrrr litc vcar.102-1, tlesrirrarionrlacility rvhu.c the \\i.rstc r\ls
tlisposcrl ol, copv ol' tcrrdcr notill catior/enrpanelrnent norillcarion, nranil-est cluly signe,.l by rhe

T
rer lLr thc 1r:lrr-1{)1'1. rlctlils oi-r'clriclcs insr;rllctl riirh GI)S inclLrtJing vciricle rrrrrnhcr.nlrl

h ill lirr tlrc vcrrr l014 \\,rs lrlr i)11)\'i(lr(1. XVtt C
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C 0 vide rct no.2 i; snchscd here*,ith li:r n*cessar1.*ctior. You arc ll:o dirtel*ri to ri-!lii,\

liri: abole nrellioned drarvbaels. seiantillcaLl) dispuse ol'sr.llitl \d'astc ir conrpliance wirh Soiid Waste

Managcment Ruics l0l {i &nd ropofl compliar.rce slatus to this ollice . Please submit the detaiis oi

siuritary wa':itc crllected and disposed olilanS', nrode ol disposal ol l:riodegradablc *'aste anrl copl' ol
rulid irgrecnrcnt \lot-rrith tlrc.lisprrsal llcililv /l ruatnrdnpt. tlultlrtitr ()f \\ stc lrarrslc'rrtr,l t(r eLrr(r)r

lirclorics lirr the ycar 2{11.1. rlcstinationllirq ility rvhtre thc \rcstc \\'ils disposed oi. rlrpy ol' tt).;rier

nritilication:cn.rpanrirnena nrtiilcatir)n. manitest duly sigled b-t lhe rceeivr:r lbr the year 201-1, defxil-r

i.rl vclricles installed w-itlt (il'}$ iteluiling r,ehicle nunrhcr and li lray bill lor the year 2024. Annual

ri:polt shlll L:e suhmittecl to lhis ol:l'icc on or before June 30* evcry year.

Pleaiie reciill dro r.*riors instruclions issucrl to -r-<lur unit in eonneclion with inpropcr u*ste

dumping. As (),,\ 300120?{ is pending bel'ure the l{on'hle N(i'}. itttrrrocli$te action shall hc utcn lu

ttclil-\ dle dcllcts poirrted out b) 1he lJoard to ar.r:id legrl rellercussi$ns. !lea:;e cnsule that lecytlable

plasric r.r,ast mri { \r-$sle is hand*<l ovcr to Soard approvcd agcncies.

Yotu s lirithlirllr

f,NVIRON I\{ENTAL [NCINIiI'TT

Jrr,* 6?l

RESHMA RAJENDRAN
ENVIRONMENTAL ENGINEER

iiu&,
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_,.il;,-^, .\OWccooi 5DloanDloo;, c;:-9ri;as,;:i eooio,irfii, r(,csJ" rJ.,,ps,l.s{;1 -68a,534

PCBi rDK/CONrPil4/09

Sl1()\\'- ( .\I.ll.-."{) il( i.

I)rl!: I l.()fi---(r-' .

12-og'25

Iicl:l. l lris t,iilcr lcucI r,l crttn rro iilrtctl il.(l7.l0l.l

l. Ilrrrl trlllrc lclrcr ilrrretl l.l.l)7-l()l.l

-1..1 iris L,iiite lctlet ll'crerr rro tlrrlcrl ()ii l(r.:024

.1. liel.rrrt in vclnucrrlur Ncrr s1.111,!'r' tllrtc'Ll l-1.I l.l()l-l

i. -l 
lris ol'llee lcltrr ()l'cvcr) rro rllrtctl 12. I l.:02,1

6. 'l Iris ol-llcc lcucr ot-cvcn nti. tllrtttl ()1.(().10?-5

7.'l lri: 1,1'llec lctte r rrr,.l'l lli IDK/(il:Nr't).,\'ill(t;0(,,/l0l-i,/ l-..\.rIri(!i {lS {rl 'ar';

\\ IIlrl(l:.\S tite Letttt;rl (lorcrrrrettt rrotilitri tlre lirrirrrnrrrr'rrt (l'rot,-ctirriil ..\ri. l(,ii(i

lirr protcelirrtt itntl itttptovcnrtnl t.rl-crvirttnrttcnt and li)r nlltil:rs ci)nn(clcd lltcrcri,itlt:

\\'lit:l(l:.\S irt cxclci:c 1rl-lltc 1-1r,,r115 c()ltli'rrtrl I'_r S..elir'ns l, 6 antl l-i til tire

lrnvironrrtcnl (l'l,tcctiirn);\et. I!)86 (:() ol l()ll6) trlrl in sLrl',!'lscssir,1 of t[c \'lrrrricil,trl Splirl

\\'rtstc (Nlrrurlenrcnl ltnrl Ilrrrrtllin-_r:) Iiulcs. l()01)- tlrc Lenllrl (i()\(Tnnrrltt rrptillril tlrc Sr,lr.l

\\'rrstc \lrtnurtrreirt ii ulcs. l{)J(r:

W l lll li I:r\S li Lrlc l 5 trl So l itl Wltslc I'ltrnui:cntcn t Ti rrlcs. l[) I (r nlltntlrrtcs t]u tit.s to locirl

l'o1li.-s '

Wlll.lil:r\S Iirrlq Ij (',')lrtttl 2.1 (J) t,l Solirl Wrste ),lrrnrrrer;te nt Jirrlcs. li)l(, nxrnrllrres

ecilll;rt (lLllics lo llclr] lrotlits ittcltrLlin,t l:reiliflrtr' c()lt:trLiLlir)n. ()lr(rirli()l lr,t\l lllr;li.-nlt!t!- r,l

srrliil rt ir:le prt,cr'::iir-r Iireilirics:

\\Il lLIil:'\S it:rJ-er lit''t ll {l)ol'Sr,lirl \\':rst: ),llr;rr.-,,:i1c1l Iirrle:r.:rriirrl'1,: sirc:r tr,r

s.llinll ul) soli(l \\lr5ic lrrl)cessin! lacililics arc l() bc irlcntiijttl:

\\'ilIlilr,\S as pct iirrlc.li(3) ol-tirc Sr']itl \\'ir:lc \lrrnurcirrcnt IiLries, sLritrri,le sites li,r

:rr'lli::-: Lri, .:i;li.l \!il:ic Ir,..srrii:! l-lLeilit, ti;:rl : ltni[r|r' ltrllil illei]iii',r; lli.j t{, l'. 1.11,.,ti-,,.1:

\\'ill:l(l:.\:i :i.; i).'r lirlr\ l,'(lrt lrrrri --l(i) ,ri SL'iiri i\':r .ic \lrrrrrl.rr'lrt Iirrles- tlL,L,r lu

q!1r1'1 L'1rlltcli,r11 r,l 5(!tcl:liicrl \',ll:lj lir,!l its IlirisD(tr'!irli()it iil ct,r'urctl rcltielc:: Irr 1.11r1gs:"i11,1 1,;

tlisposinu lircility shall hc ensulctl;

\\'l IhitL/\S ns pcr Iiulcs 2?(ti) ot' Solitl Wasre NlunaLcnrent Ilrrlrs- s6iitl rv

its lntl cclstrs llrrrrs bclrrrr, I llrkh |o1's,l;11161 IDUKKI
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uolrrcrliti.rs hlrr,c ttr hc irrstrrllctl br' lrielrl l'.r,-!
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Wlllll{FIAS as per Rules 2?(10) of Solid Waste Managcllenr flules, c<xrnu-rn or

regional llndi'ill is to he stt up by all local br ir-s and rcnsus ro\yns uruler 0.5 lnillion

lopulation ii.rr the disposal of perniittcd rvaste undrr the flults:

W1'lHItl:;\S ;rs pcr IiLrles l5{zh) ol Solid \\raste \lanagente}tr llules. land lilling or

durnping ol'n:ixud waste shall bc stopp"'d soon alier lhe tinre linc lor sctring up and

{.)1)trxli{)nillisrlion ol san iurv laniifill es sprcilieLl in Rule 23 ol"Solid Wrste Manigen}.ni

lluler is over:

\VIIEREAS as pcr Rules l5 (z,i) ol Solid Waste Manarcn:ent l lles" all oltl opcn

dirrnpsitcs and cxisting operalional dunrp sites are lo be invcsrigatcd and analyscri lor thcjr

pot(ntirl ol'L:riornining and bio-remediarion and l'hcrcsoer'*r leasible anel to ukc ni:ccsslr:'v

alrious to biti- nrine or hio-rernediate lhe sitesl

WllIRIr.AS as per Rnles i5 (zk) of Solirt Wasle N.lantgerl]enl Rules. in absencc ol'the

porential ol bio-rnirring and bio-n:meeliation of dumpsite, it shall be scicntilically eappecl as

pcr landliil capping nontis to prevenl llrthcr darnage to the crr vir urrrrrsnt:

IVIIEIIEAS as pcr Rulcs 22{11) of Solid Wastc i\,lanagernerl I{ules. hiu rcmrdialiuu

or capping olcirl urd ahanrloned dunrpsitr- slrail be done:

WIIEREAS under Seelion 2411) ol the Watcr (Prevcntion & Control ol Pollution)

1974 Act "no p.rson shall knorvingly catlse or pcrrnit to enter any poisonous toxic or pollutin,rr

nlottcr' \\ hctl'lcr directly or indirectl-v into any strtiam ol rrcll or rivrr or nn land";

Wllt:REAS the Ilon'blc N;rtional Triburral (NCiTl. in 0.i\ 606i21t18, directed ail lcrcal

l.r,.iici irtcltrJirr,: \lurtrtar l'lrrrclur\rt. to jn)f\lcnrLnt thc S\\'\l llulrs-j0l(r hv cstahlishing

adequatc i nliraslrucltrre kx thcl colieclion, segregation, processing an<.I disposal-of sulitl-rraste,.,

in l tinrc hounil nranner:

\\'l I liRl:.,\S. inslruclions \ere issued to 1he I,l runar .Panchay-rl to cnsurc ploper

tr.atmcllt antl sci*ntillc tlisposrl ol'soli(1 
"\'xslc;

WIILItITAS rcgular irltervenlions by thc Br.rard led to thc pauchayat addrcssing le

\rasle thr0rgir bii: miuilig;

WFIEREAS an agree$ent was execrted by the panchayal rvith the Social Eco

Unit irourdatitur;

WIlIlRIi,,\S i-lLrlirrg tlrt irspeclion cLrnductcd bv th. I]oard olficials on 15.111.2011j.

bkr-mi n ing rt'as iiurtil aimost cr-rntplctcd:

WlllltL:AS duri:rg thc inspcction conductctl liy the l3oard Ollicials rlrrng rr'ith lhc Sccrclirry

of Environmr:.nt l)epartnrcnl, Sceretarl' of \{unnar (irarnapancim;..ath :urd I'anchayat olllcials on

09.(i7.:011 ar rhe wastc treiltnlcllt planl. il *':rs o('tilcil thxt lhe -i:#b gr crillectcd liorl difiircnt

.uciis ot'tht panchavat waN sr:cn du.nrped itr heaps in the prcnriscs rll' d te nlilna ilnt

'iloIU
a

Y
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Wl ll'-ltl:;\S ittstruction ivas issuetl vidc rcl'citcd I to dispose ()l-thc \\asre scirntificall_r- as

per Solid \\:aslc rraniruenrcnt Rules. l0l6 and rcf'()rt thc nratler alonu uith thc details of solid

\\aslc lnanre!'nrcnt irl tlr!'units lunctitrrrirrg rritlrin its juristliction. currcnt stlttus of Kallar Solid

\\'astc lVlaniigcnrc'nt lircility. drtails olsolid wastc ,nur)aesnrcnt in \'lunnar n)arkct. currenl slarus

i.rl'uindmrv plant anrl inlirrnntion aboLrt illegal rvaslc dispx"rslrl in thc vicinitl of tlre saiil plant:

WI lE[il-.,;\S vidc rcl'citcd 2, you had reported that strips rrere hcing taken to lrandovsr

rrthcr I'trod \\irslc l() thc pig larnr. to scicntilicalll' disposr' dunrpcd \\astc and retunle

biontining an.l about plans of' panchaSath likc sol.rr l.:ncing. ctrnstructiorr ol'hiogix plant.

insrallarion ol a douhlc-chirnrbcr incinerator lirr disposal ol sanitar-"- rvastc. irrstallation ol'

('Cl'l'V camcrls lor nrouitoring the lunctioning of' thc Kallar DLunping Yanl front thc

I'arrchryat ()llicc:

Wll[RI:,,\S vitle re f citrd j. inslruction *as issuctl to rc,rofl the conrpliancc slalus ol

uction pr()F)scd by thc panchalath:

\YIIEREAS in the absencc olreply I'rom the panchayath. the silc u'as again irupcctcd

hv rhc l]oord ollicials on 05.1 l.l02,l anrl lbund nrixcd rvustc consistirrg o1'biodcgmdable

lntl non -biodegl dablc waste dunrped in the previously bir:mined arca:

Wl'll.)Rl:AS nc\\'spa[,L-r reporls rere sc'cn putrlishcei in venacular nqwspapcr vide rcl'.

cited 4 regarding licqucnt presence olelephants in lhe Kallar Dumping Yard :

Wll[RIIAS instruction *'as issucd vide rcl'cilcd(5)lo rectit.v thc dc[:cts noticod

during thc inspcction and R'pofl:

U'tt ilr.\S l-s no rcpll rvas recciveil. the inspectiorr rlas:r{nin corrtluctc'd b-v the lSoard

trfficiuls rrrr 04.()6.101-i tU rcril-v thc strtus ofcontpliance:

...W}{[RLAS during,, thc irxpr:etion,.tho lollorving dclects wcre still noticetl:

:r. l\li.rcr-i \\lstc c()nsistin{ o l' b ioticr:rarll blc attd nt,tt-birr,.ltgrittlitblc rvltslc r.'ils lirurtd

Irer;^*.I rr ithitt llre ] rtrd prdntlses.

h. Tlrc tliseartlc.l rtlrielcsrrhiclr$ur,jlrrcriorrsl).lircctc.l to lrr rcrrrrrr cLl rrcrcslill

pftscnl I lhc sits.

c. 'l'he inconrplcte tilrtk eottsttttcled as plrt (ll l'S ll) tras still li)uttJ to lre sta,rltltcil

with \vater. plastic bottlcs and other \mstc.

d. tlcals ol'sacks containing unsegregatctl plastic bottlcs.plaslic qovcrs.nlilk

pouchcs \!crc lirun,.l in thc' shcd adjaccnt to thc I ard

r:. L-ili rrseJ iiir lrrrrrsglrltinr-l hi,dcgratluirlc \\irstri l() thc tirst 11rr0r ( V ertti icottt|ustil

ar,:a) was n(,1 optrlling at lhc tilllc o l'iltsPcctiolt.

ll Sar:Is 0l- r crttti (()tt)l)olt iras l'trrttx.l stackctt

u. l-clchatc liorrr tlrc l irr,'lrous \\as scc,r lltrrrittq uerttss the tloor ittto lt sttlall drairt antl

:cttlirtg rrithinit. 3
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h. Adcquatc lcachate trealntcnt slstcm was nol tbund provitlcr.l

i. Ilemnants of previously bumed waste such as alurninunr Iirils antl ash rvc're lbuntl in tlrc
prernlses.

wl|ERE.'\S )iou lrcrc again tlirccted vide rel cited 6. to rcporr rhc action laken to

rectil.v thc al.uve-urcnrioncd drlects. dctails ol the agency ertrusrcd if any rcgarling non-

hitldegradahle ivaste ntanogctllcnt and currerl stalus of action tak!.ll as per th0t oflicc lcttcr

cil!.d (2):

WI IEItEi\S no reply rvas reccivcd in this ollice ye r:

\vlll:R[:As during rhc' inspecrion conducred on tlrL' hasis ol'<rrtlers ol l-ton'blc NG"r in

Or\ 100/2021 . I (r4i2023,i I 2/1024 to verily the cflbctivcrress ol' waste nlanagenrsnr acrivirics

and adhr-rencc to Solid wastc \.lanagenrcnt Rules 2016 hv thc'l cchnical Staffof the Board.

NlcF rvas f'ound lh:ctioning u'irhout consent of rhe Boartl. large amount ol'scgregatcd wasre

s'as I'ound storcd insiclc the MCF. significant arnrount of solid rvastc dunrping rvas louncl

oLrtsidc' thc \lCl: ctc;

Wl Ii:lltllAS instnrction r,vas issued vide ref cited (7):

AND WHIIRIIAS despite repcated directions 10 rcpofi lhc conrpliancc of rr-.ctillcation

ol'thc dcllcts and atlequatc opporlunitics 1i>r compliance. thc pancha_vath has l'rrilecl to conrply

riith nany instructions issued lrom this olficc;

NC)w rt'lEItE FollFl -vou arc hercby dircctecl to shorv cause rvithin l5 days rvhy rhe

Iloard shall nol proceed against 1.ou as per the rclevant Act and Rules.

Dated tlris thc 12'drv ol'Augusr 21)J5.

l-br urrd otr hchal l'of rhe

KI: RAI.A S-l'i\'l[ POt. I.t.i't't( )N CONt.R()t. I]O..\Rt )

ENVIRONMENI'r\l- ENGINEEIt
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o !roL )(:L)\rl otrrlLoJntl )'d- ort,oray,r,i ato!do'Ir0l- i.])).)i\. r\19- 6r)s\d})l - 68s 5lr-l
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PC B/r DK/C; EN/C Ot.L/ 0 6/20 t 1

F ronr
The Environnrental En uineer

Date : 12.08.2025

;, lt1og:z{

1'cr
-f hc Dist rict Collcctor
ldukki

Sub:- ^\(ll- O.\ i00/202.+ - Si-l(,) NlOl-tl husctl <,n thc ncrrs itcnr pLrblishctl in thc

i lindLr Nt-ri'spap!-r (lalccl 17.09.101.1 cntitlctl "trlunnarPrnch.l\ltt Ouncci

dur:rpine 1'arrl continues to bc haunt lbr rvild anirnals -Rt--1.rort Recrrdinq Casc

l'cntlinl ilclirrc tlrc Nationll (irccrr ilibrrnlrl. Clhcnnui

lic f' :- l) 'l hxt ot'tlcc leltcl ntr. I)CIDK/7llll0l5 AII rLrtcd 10.01.2()1,5.

2 t .l 
his ol'llcc lcttcr no. I:,Cl:|/ll)f-/C O\lP/.l.li(t9 datcrl I 2.07.1()l+ utirlrcssr.rl

lo the Secrelarv. Nlrrnnar C ranrapnnchal,at.

-l) -l-lris onlcc lctler no- I'Ct]/1Dk, CION llYl.l/09 dated 0fi.l0.lOjl udilr cssc,ri

lo thc Secrctary. Nlrrnnar Ciranrilpanc ha_r'at.

,l) 'fhis olllce leftt--r no. I'CR/lDK/C()\11'illi09datctl ll.1l.l0l-1 ecltlrcss,--d

to thr Sccrctar)'. NILrnnar Cirlnrirplnchavlt.

-i) 'l his ol'llcc lcttcr ol'cvcn no tlrtctl li.0l.l0l5
(r) Ihis ot'ticc lcttcr n(). PCtylDKi ClONll'/.]-+i0!) daled 0,t.0(r.l0l5 arklrrs-sctl

10 thc Secretrrv. )vlunnar Cranta panchtyat.

7) -l-lris olllcc lcttcr rro.l'C,.[]/ll) K,'C ]rNi ()A- I 00/06/102-i/'[,.\] dltctl
()S.()7.1015 atldlcsscil to 1l)e Srcrctar\,. illrrrrr]irr Gr-unta panc1tll,lrt.

li) Slrr,rv Causc ntrticc no. PCli/lD K/COr\,lP/lli 09 ([rted l].0S.101-)

Sir

This has reterence to the lcttcrs citcd abovc regarding the inrproper wastc ntanasement

prilcliccs at lhc trlLrrllilr I'lnchlyat-oN Dcd tiuirping varrl iocated at Kallat Nallathanni. ltlukki

[)istrict. Kerala.lr ctrntinuation to this ofljce lctl,--r:rddn--sscrl to vo'Jr !oo(] sclt. the lbll.rrring

,.rb:crviitiorts hllc l,r-t-'n nrade ir) co!],rection u ith thc NItLnr::rr l)anc ha1'l t-orvrred tlr-urpirrr: r'ar',-l

locatc-rl at Kallar Nalllthanni.
'fhc llollrl tlircctcd

\'(rlirl,liili)\'\'slrriLr.' I i,lt t. l' (-l ).

thc lllincllxr'trt r i,.lc le cr (ltlc(l ]1.1 1.202.] to rcpo

Il0rreicr-. n(, fcsD(]nSC Nas rcctirctl ilont lhe. I)ltncliliill

ll:r) lll. liir insl,cctirrtl lvlrs cr',tltlirctccl lrv thc lloirrr! olli
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"1.{16.1025 to vcrif,Y the stattts ol conlplirncc, lt u,as ohs*rvcd thal nrixed *,aste consistiug 1f
hioiicgrntlablc and non -birxlcgradahle wasrc \\.as found hcapctl s.ithin thc 1.rrrl prrnri*-s.
discartlud r.clriclcs r''hiclr rlcrc PrcviorrslY directc'd to bc remrrYctl rr,.crc still prescnt at thL, sirc.

inconlplctr' txnk constructed as part ol'I-'STP uls srill tbund to bc srugniled rvith *ater. plastic

botlles and ()lltcr wasle & Ireaps ol' silcks.colltirining urrsegregatctl plasric t o6lcs, plastic cor.cn,

ntilk potichcs sere lound in the shi.d adjaccnt ro rhc ),ard. lil't u.sc(l iirr rransportitrg bio

dcgradahlc r\lrslc to thc firsl lluor (Venni cornpostinuarca) rlas not opuratipg at thc tin)e ol
inspection. slrcks of vcrnti uotttpost rvas lbund stackctl. lsachatc titur thc r"rintlrorts \ras scell

llo\\jnq acft)ss thr: lloor inlo a snrall drain and scltlilrg rrithin il. tdo(]u:rle lcaehote trcatm1; l
svslrllr \vAS tlot lbund providccl and ren'inanls of prcviously burncd rvastc suclr as alrulinunr

loils and ash ucrc' lbund in rhe prcnr ises.;\ccordingly. the panchalat *as again directcd yidc

rci'citcd (6) to rcpon thr"' action tak!"n to rccti,,v thc abovc-nrcrrtioncd tlcll'cts, details ol'the
ar{at}c\.cntrust.(l il:rn! rcgartling rron-biodcgrathhlc rtaste nltr)agcnlcnl 3nd currcnt stalts ol
acrion tilkcn. No rcply has hccn rcceivcd so lar liorn rhc parrchay'ar.

lrrrP('c11r,, rrus contluclcrl hr thc'l celtnieal Stirll'(,1'thc Ilolrrrl t,rr thc hasis ot'ordcrs

of llon'hle N(i-l' in OA I (Xyl02l.l64l2()23.3t212074 to veril'r, rhc cll-ecrivcncss of rva-sre

nl:rnilge lllcllt llclivities and atlhcrcnce to Solid Wastc iVanagcntcnt ltulcs l0l6.certain clclccts

rvete noticed antl inslrLtction rvas issueil vide rcl'citcd (7) $ rcctily thc dr--fccts and rcpon.

I)cspitc thc rcptatcil dirccliorts to r*pdrl thr: conrpliance ol rcctillcatipn of thc dctects and

atL-tltrittc opp()rlunilics lirr cotrtpliancc. the panchavath has lailctl to cornplJ,to thc instructior.ls

issucd lront this oflicc. Shoscause nolicr has hc'en issued to llrc Crama panchayat stiting.the

dsfects. ((irp!' cncloscd):

It is rcspcctlirlll' rcqucstctl thot )our kirrd attcntion nrav bc bcslo*.ed on thc nratrr.r

nrcntionetl llrt,rc paniculluly thc tinrelv inlervcntitrrt and rcsolrrlirrn on fhc tasl,., tnanugcmenl

issucs ar the Kallar tacility. 'l'his is lbr 1,rrr.rr kinrl inlbrnration and ncccssu"r acriorr.

Yours llithlully
Tto c;

7(
l. !.\(itrt.t'tr{

l()

I lt,-. .lrrinI l)iree lor.
LS(lD. ltlukki
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